"IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
JODHPUR BENCH, JODHPUR

ORDER SHEET

APPLICATION No. of
Respondent(s) :

licant(s):

\yocate for
Respondent (s) :

plicant(s) :
3 ytes of the registry Orders of the Tribunal
OA No.290/00265/2015
Date of Order : 15. 10.2015

r applicant.

Mr. J. K. Mishra, present, fo
for respondents.

Mr. Sunil Bhandari, present,

Counsel for applicant secks permission 0

withdraw the OA.
In view of the above, the OA 1
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Judicial Member

s dismissed as

withdrawn.

[Meenakshi Hoojal
Administrative Member
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